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Mi. Speaker: Order, order. He is 
covering the whole field of railway 
activities in the past. The question 
is restricted to only one point

Railway Coaches and Wagons

*813. Pandit M. B. Bhargava: Will
the Minister of Railways be pleased 
to state:

(a) whether any order for the 
supply of coaches and wafsons was 
placed with any foreign firm in the 
current financial year;

(b) if so, what is the number and 
value for which the order is placed 
and when the supply is expected in 
terms of the order placed;

(c) what is the number and value 
of the coaches and wagons in the pro
cess of manufacture in the current 
financial year in the various workshops 
in India; and

(d) by what time they are expect
ed to be on the line?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) No.

<b) Does not arise.

<c) About 1,20Q coaches valued at 
approximately Rs. 8 croresand. 8,903 
wagons valued at approximately 
Rs. 9-9 crores.

(d) About 800 coaches and 6,790 
wagons are expected to be put on Une 
during the current financial year and 
the balance in the next.
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Shri Satish Chandra: As I said, I 
have no information about the first 
class coaches just now.

Shri Nambian May I know if the 
coaches and wagons produced in 
India are being manufactured in full 
or are re-assembled here?

Shri Satish Chandra: Some material 
might be imported, btlt they are being 
manufactured in this country.

Shri S. G. Parikh: What about the 
wagon factories at Bharatpur and 
Okha and have they started construc
tion?

Shri Satish Chandra: I do not know 
exactly about the work. ,
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Mr. Speaker: Order, order. Let us 
go to the next question. '
m  Class Passengers (Reservation)

♦814. Pandit M. B. Bhareava: WiU
the Minister of BaUways be pleased 
to state whether any reservation facili
ty is afforded to Ilird class passengers 
for distant ioumeys, and if so, at 
which stations and on what conditions?

The Parliamentary Secretary to tbe 
Prime Minister (Shri Satish Chandra):
Yes. A statement is placed on the 
Table of the House giving the detailed 
information requested. [See Appendix 
IV, annexure No. 36].
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Shri B. S. Mnrthy: May I know 
what steps have been taken by the 
Government to provide sleeping ac
commodation for third class passengers 
for long distance travel?

Shri Satish Chandra: Our trains are 
already overcrowded and sleeping ac
commodation cannot be considered at 
this stage. ,

Shri Namdhari: In view of the com
mendable work done by the Railway 
Administration in fitting more than, 
one. third of the stock of fans on the 
third class coaches, wiU the Govern
ment be pleased to accelerate the work 
of fitting the balance of fans at the 
earUest?

Mr. Speaker: It is only a suggestion.
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Mr. Speaker: Next question.
Murders in Trains

*815. Shri Dhusiya: (a) Will the
Minister of Bailways be pleased to 
state what are the numbers of murders 
which have been foimd in 1949,' 1950 
and 1951 in trains which run between 
Delhi-Bombay, Delhi-Calcutta, Bom- 
bay-Madras and Madras-Calcutta?

(b) What steps are being taken by 
Government to prevent such murders?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) In 1949 there was one case of 
murder in train between Madras and 
Calcutta and another between Delhi 
and Calcutta. In 1950 there were.no 
murders in aijy of the trains, on the 
sections mientioned by the Member. 
In 195JL, however there were three such 
cases and they all took place between 
Delhi and Calcutta.

(b) The measures adopted include 
the escorting of important trains by the 
Government Railway Police or the 
Ra(ilway IProtection Police'; intensive 
checking of compaVtoents to ensure 
the proper maintenance of security 
fastenings and safety devices in £ll 
classes of accommodation; and the 
fitting of iron bars across the windows 
of upper class carriages and inter and 
third class ladies’ compartments.

Shri Dhusiya: May I know if ac
cording to the Railway official enquiry 
there are some particular causes for 
railway murders? If so, what are 
they?

Shri Satish Chandra: There can be 
no particular cause. Generally the 
purpose may be to rob the passengers 
of the valuable articles they possess.

Shri Dhnsiya: How many culprits; 
were detected, and prosecuted in the 
years mentioned above?

Shri Satish Chanto: I have no
information. The cases are dealt with 
in the ordinary course of law. The 
prosecutions are made by the State 
Governments.

Mr Speaker: Obviously this is a
matter which need not be gone Into 
any further. It is a question more or 
less of law and order. The only" 
diffCTence is that the offence is com
mitted Mthhi the railway juri^iction. 
The Bailw^.s. have no authority to go  
into the questioB o f prosecution.




